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GOVERNMENT OF INDIA 

MINISTRY OF AYUSH 

 

LOK SABHA 

UNSTARRED QUESTION NO. 2230 

TO BE ANSWERED ON 31.07.2026 

 

Operational Ayushman Arogya Mandirs 

†2230. Shri Lumbaram Choudhary: 

Will the Minister of AYUSH be pleased to state: 

(a) the total number of Ayushman Arogya Mandirs operational across the country, 

State/UTwise; 

(b) the details of the funds allocated, released and spent for Ayushman Arogya Mandirs 

during the last three years; 

(c) whether the Government proposes to further strengthen the Ayushman Arogya Mandirs 

under the Union Budget 2026-27; and 

(d) if so, the details thereof? 

ANSWER 

THE MINISTER OF STATE (IC) OF THE MINISTRY OF AYUSH 

(SHRI PRATAPRAO JADHAV) 

 

(a) Under Centrally Sponsored Scheme of National Ayush Mission (NAM), as per the 

proposals received from the State/UT Governments through State Annual Action Plans 

(SAAPs), Ministry of Ayush has approved, a total number of 12500 Ayushman Arogya 

Mandir (Ayush) [AAM (Ayush)] for operationalization by upgrading existing Ayush 

dispensaries & Sub Health Centres across the country. The State/UT-wise details of AAM 

(Ayush) are furnished at Annexure-I.  

 

(b) The details of the total funds allocated/released to the States/UTs under NAM during the 

last three years for implementation of different activities of SAAP including 

operationalization of AAM (Ayush), along with the expenditure, are enclosed as Annexure-

II.   

 

(c) & (d) Under NAM, Ministry of Ayush is supporting the State/UT Governments through 

financial assistance for recurring activities like man-power remuneration & incentive, 

training & capacity building, laboratory services, IT- Networking, IEC, promotion of 

medicinal plants & contingency for smooth functioning of AAM (Ayush) as per the 

provisions of the existing guideline, which will continue during the financial year 2026-27 

under the Union Budget. 
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Annexure-I 

The State/UT-wise details of AAM (Ayush) operational across the country under NAM:   

S. No. Name of States/UTs Number of Approved & Functional AAM (Ayush) 

1 
Andaman & Nicobar 

Island 

6 

2 Andhra Pradesh 126 

3 Arunachal Pradesh 89 

4 Assam 500 

5 Bihar 294 

6 Chandigarh 12 

7 Chhattisgarh 400 

8 Delhi 0 

9 
Dadra Nagar Haveli and 

Daman Diu 

1 

10 Goa 100 

11 Gujarat 365 

12 Haryana 538 

13 Himachal Pradesh 761 

14 Jammu & Kashmir 523 

15 Jharkhand 745 

16 Karnataka 376 

17 Kerala 700 

18 Ladakh 0 

19 Lakshadweep 7 

20 Madhya Pradesh 800 

21 Maharashtra 390 

22 Manipur 15 

23 Meghalaya 24 

24 Mizoram 41 

25 Nagaland 49 

26 Odisha 422 

27 Puducherry 4 

28 Punjab 158 

29 Rajasthan 2019 

30 Sikkim 18 

31 Tamil Nadu 650 

32 Telangana 421 

33 Tripura 72 

34 Uttar Pradesh 1034 

35 Uttarakhand 300 

36 West Bengal 540 

TOTAL 12500 
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Annexure-II 

The State/UT-wise details of the funds released and utilised during the last three years 

under NAM including operationalization of AAM (Ayush): 

(Rs. In lakhs) 

S. 

No. 

Name of 

States/UTs 

2023-24 2024-25 2025-26 

Allocate

d/ 

Release  

(Central 

Share)  

Utilization

/ 

Expenditu

re  

(As per 

reported 

by 

State/UT) 

Allocate

d/ 

Release  

(Central 

Share)  

Utilization

/ 

Expenditu

re  

(As per 

reported 

by 

State/UT) 

Allocate

d/ 

Release  

(Central 

Share)  

Utilization

/ 

Expenditu

re  

(As per 

reported 

by 

State/UT) 

1 
Andaman & 

Nicobar Islands 
407.29 407.29 542.75 525.43 237.35 236.82 

2 Andhra Pradesh 0.00 0.00 2497.19 2497.19 2182.31 2182.11 

3 
Arunachal 

Pradesh 
1186.04 1186.04 1498.84 1498.84 3374.07 3374.08 

4 Assam 3471.45 3471.45 6511.87 6511.87 5710.66 5710.67 

5 Bihar 1161.06 758.11 0.00 0.00 222.28 222.28 

6 Chandigarh 226.32 224.75 447.58 420.90 284.75 89.57 

7 Chhattisgarh 2151.43 1894.01 3194.06 2716.19 2321.06 2321.06 

8 

Dadra & Nagar 

Haveli and 

Daman & Diu 

408.45 408.45 690.73 690.73 1181.89 1116.46 

0.00 0.00 0.00 0.00 0.000 0.00 

9 Delhi 0.00 0.00 0.00 0.00 144.79 144.79 

10 Goa 628.30 628.30 610.67 610.67 803.33 803.33 

11 Gujarat 2961.42 2011.53 2623.10 1409.87 2643.61 2643.42 

12 Haryana 3026.59 3026.59 1371.90 1371.90 1007.34 1007.34 

13 
Himachal 

Pradesh 
3659.22 3659.22 2899.09 2899.09 3216.75 3216.75 

14 
Jammu & 

Kashmir 
7510.36 7510.36 4361.60 4361.60 2666.12 2653.65 

15 Jharkhand 2390.42 2390.42 3217.06 3217.06 1506.84 1506.85 

16 Karnataka 5031.54 5031.54 6067.28 6067.28 2422.58 2422.58 

17 
Kerala 

7989.40 7989.40 
11037.9

6 
11037.96 4847.69 4847.70 

18 Ladakh 47.32 47.32 190.29 190.29 207.78 36.92 

19 Lakshadweep 332.01 332.01 220.48 220.48 146.08 114.37 

20 Madhya Pradesh 6120.00 6120.00 8169.59 8169.59 6702.25 6702.26 

21 Maharashtra 2235.54 1959.92 2681.16 1210.94 2023.76 0.00 

22 Manipur 0.00 0.00 1276.67 1276.67 237.94 237.94 

23 Mizoram 1057.86 1057.86 1101.48 1101.48 1585.76 1585.76 

24 Meghalaya 1722.60 1722.60 1520.48 1520.48 1457.04 1457.04 

25 Nagaland 1016.97 1016.97 1342.11 1342.11 812.92 812.93 

se Odisha 0.00 0.00 2369.21 2369.21 862.30 862.30 

27 Puducherry 197.08 179.21 683.40 325.71 174.08 174.09 
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28 Punjab 109.85 109.85 1701.10 1701.10 304.83 304.83 

29 Rajasthan 3731.51 3724.81 
15051.8

0 
15003.67 9216.65 9216.65 

  Sikkim 492.37 492.37 434.78 434.78 859.16 859.16 

31 Tamil Nadu 6635.76 6635.76 7380.32 7380.32 2303.49 2303.49 

32 Telangana 1225.17 1225.17 2491.38 2491.38 2575.45 2575.46 

33 Tripura 566.99 566.99 815.77 815.77 413.78 413.50 

34 
Uttar Pradesh 12418.6

0 
12418.60 

13903.1

8 
13893.18 2414.63 2414.64 

35 Uttarakhand 3234.38 3234.38 2441.12 2441.12 5409.49 5409.25 

36 West Bengal 3379.39 3339.22 2308.43 1374.88 1135.40 1135.35 

  Total 

86732.6

6 
84780.49 

113654.

42 
109099.72 

73616.3

7 
71115.41 

 

 

 

 


